
shops and they do not maintain re
gular -full supply oi whea', nee and 
sugar. The wholesalers do not 
maintain a reguiai supply of edible 
oil and sugar etc. to retail shop
keepers.

*  Be. ^  of SRAVANA 15. 13*5 ^

sions) of the University Grants Com
mission for the year 1970-71 
together with the Audit Report 
thereon, under sub-section (4) of 
.section 19 of the University Grants 
Commission Act, 1956. [Placed in 
Library. See No. LT-5317/73J.

SHRI CH APALENDU B H A T T A - 
C H A R Y Y IA  (Giridih): Sir, there
has been a serious lapse on the part 
of the University Grants Commission.

MR. SPEAKER. This is not W  
occasion.

SHRI CHAPALENDU BHATTA- 
CHARYYIA: Sir, students have been
refused admission. Regarding this I 
want to say something. We would 
request the Minister to say somethin,* 
about this.

MR. SPEAKER: You should give
it in writing. Then we shall see 
what we should do. I cannot permit 
you now for that. Now, Dr. Henry 
Austin.

COMMITTEE OP PRIVILEGES
S econd R eport

DR. HENRY AUSTIN (Ernakulam): 
Sir, I beg to present the Second Re
port of the Committee of Privileges.

RE. QUALITY OF WHEAT AND 
RICE SUPPLIED IN MAHARASHTRA

DR. KAILAS (Bombay South): 
Sir, 1 give notice under Rule 377 to 
raise the following matter of urgent 
public importance.

There ig growing confusion pre
vailing? in the retail and wholesale 
grocery shops and Government ration 
godowns, particularly in Bombay and 
Maharashta in general as the Govern
ment godowns supply inferior qua
lity' df wheat and rtee containing 
about #0 per cent extraneous matter 
life* {$&& stones etc. to the ration

I request the Minister for Agricul
ture and Home Affairs to bring to the 
notice of Government godown- 
keepers, wholesalers and retailers, 
their social obligation and to see 
ihat the sjuppiy witn the sand 
i U is n<Jt allowed to be sup
plied to retail shops and irim 
lelaii shopkeepers to the consumers, 
it is unfortunate that the consumer; 
quene up to gtt their ration but go- 
back home disappointed as must of 
tine fair price shops display that no 
. , nee and edible oil are available
aftei selling to a few. Even v. heat 
is not available in many ration shops 
to -11 card holders. It is strange that 
li i.ishei price is paid, these articles 
are available This results in law 
and order problem.

Sir, there is no guarantee from the 
State Government to supply the mini
mum quantity of good quality of riot 
and unadulterated coarse-grain and 
rationed articles.

Sir, recently, the Government of 
Maharashtra appointed six Com
mittees for consumer articles. I do 
not know what is the sanctity of this 
gentleman’s agreement? These gen- 
ihmen have broken their promise 
several times in the past and I om 
sure they are going to break thi* 
promise again and hence, there should 
be some statutory “Bandhan” provi
sion—so that the prices do not go up 
again in future.

wemsr nirte* $  % st fsra fan
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